ANNEXURE -

2

the corporate debtor: VRV TEXTILES LIMITED; Date of commenc

ement of CIRP: 26/10/2021; List of creditors as on: 20/11/2021

Name of
List of unsecured financial creditors belonging to any class of creditors
(Amount in %)
SL.Ng DETAILS OF CLAIM DETAILS OF CLAIM ADMITTED AMOUNT | AMOUNT OF
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